
Assnt BiPlls S AV NA 1, 1 2 (SAKA)  As nt to Bia 

UR WS ON E  W NG  0A' I DUS· 

NCL  N ANCE CoO AION  OF INDIA 

A  INDUSIANCL  T BA K OF 

INDIA FOUR HE  UR E DED ON 30--199 
AND A NO ICAION UNDEUR CETURANCL 

E CSE UR S, 191414. 

THE DEPU Y MINISTEUR IN THE 

MINISTURY OF FINANCE (SHURI 

MAGANBHAI BAUROT) : I beg to Pllay 

on the TabPlle: 

(1) A copy of the UReview• (Hindi 
and EngPllish versions) by Govern
ment on the working of IndustriaPll 
Finance Coporation of India for the 
year ended the 30th June, 199. 
[PPllaced in NCLibrary.  No. NCLT-
1114/80]. 

(2) A copy of the UReview• (Hindi 
and EngPllish versions) by Govern
ment on the working of the Indus
triaPll evePllopm�nt Bank of India for 
the year ended the 30th June, 199. 
Paced in NCLibrary. No. NCLT-
11 /80]. 

(3) A copy of Notiication No. 
G.S.UR. 143 (E) (Hindi and EngPllish 
versions) pubPllished in G ete of 
India dated the 18th JuPlly, 1980 to
gether with an epPllanatory memo
randum regarding ecise duty con
cesion to smaPllPll manufacturers of 
cetain gods, issued under the Cen
traPll Ecise URuPlles 1914. [PPllaced n 
NCLibrary. See No. NCLT-11 /80]. 

1.1 hs. 

ASENT TO BINCLNCLS 

SECURTAURY: Sir, I Pllay on the 
TabPlle copies, duPlly authenticatd by 
the Secretary-GeneraPll of URajya Sabha, 
of the foPllPllowing four BiPllPlls passed by 
the Houses of :-Plliament duing the 
curent session and sseted to since 
a reot was Pllast made to the House 
on 19 JuPlly, 190: -

1. The s m State NCLegisPllature 
(ePllegatin of Powes) BiPllPll, 1980. 

2. he Ba ng Companies (Ac . 
q ition and Transfr of Under
takings) BiPllPll, 1980. 

3. he sen tiPll Services in
tenance (sm ) BPllPll, 190. 

14. The NationaPll Company mitd 
(Acquisition and Transfer f Under
ta ngs) BiPllPll, 1980. 

12.n hs. 

CANCLNCLING ATENTION TO ATTEUR 
OF UURGE T I OURT NCE 

UR POURT D DISA P ANCE OF WO  A N

O A$  F  SUGAUR DSPA C D Y  F OD 

COOURA ION OF I DA OUR  yA 

A DB. 

MUR. SPE KEUR: Caing Attention
Mr. anatwaPllPlla. 

SHURI AMAUR UROV PUR DHAN 
(Coch Behar): Mr. Speaker, Sir ... 

�q �,cq: � � � jtA1,q1• 

SHURI G. M. BANTW A A (Pon
nani) : With your kind permission I 
caPllPll the attention of the initer f 
Aricu�ture to the foPllPllowing matter 
of urgent pubic imoance and 
quest that he may make a statment 
theron: 

UR�ported disapeaance of two 
tranPlloas of sugar worth cors f 
rupees despatchd by the Food 
Corporation of India for Maha 
Pradesh and action taken by the 
Government thereon. 

12.18 S. 

in te 
Chair.] 

(Int uptons) • • 

(Shi Mani URam Bagi ad Some 
HnA'bPlle Membs t n et e 

H se). 

UR . D Y-E UR: N e 
othr than the caPll attentin aPll 10 
on recrd ... 

(Int mpt B) • • 

MUR. D Y-S UR: Noody 
can obstrct the conduct of the 
House. . . . I wiPllPll not Pllow it. 

PllAPll on the TabPlle on 1st February, 1 0. 


